
*3 Written Answers *i*

  n piter to laipr  * 
«*W. a   che efor In
stallation of a hih power (lOO Kw 
W) transitter has been inclded 
in approve 6th lan 197 —,

(b)  and (c). Drin the period eb 
na S to 26, s, AH India Radio 
reeved 17 dasfpatehes (other than 
the new* pertainin to ike coverae 
of the visit ol the rfahe inister),, 
fro their  correspondent in  ort 
Blair ot ,6i which 10 Ites w«re 
sed in varioiis news blletins broad 
•*asfc it a y he   here tint
ot of hnftred of i *. despatches 
received froin aft ov*r the contry 
daily, a selection has to be trtade on 
the basis of news  Worthiness and 
relative i portance of each ite of 
news before inclsion in the national 
news blletin broadcast hetfin Delhi

fi aae to ceetof earttltarer flan* at

v

911. SHRI ANAKDHANA OO 
AR: Will the inister of ETRO
LE , CHEICALS AND EEtl 
Li ERSbepleased to state:

(a) whether the cost of the  coal 
based fertiliers plant at Talcher ha3 
increased anifold; and

ti) if fottie reaaoitatherefor

she icals and fertili ers

(SRRI H. N, BAH NA); (a) tbe 
oriinal esti ated cost of the Tateher 
ertilier proect was Rs. 70.49 crea 
wheteas the revised approvedcst is 
Ra; 

sdn reasons for the es 
ralationin cost are as nder:—

(i)  Chane in scope and  e*tra 
provision for efflent treat ent and 

 cotitfcol,  coathandlin

s  odifications i*» the plant and

(Hi) Cha

(iv) price escalation.

(v) Increase in financin cost and 
departental chares de to the 
delay in the i ple entation of the 
proect arisin ot of:

Delay in flnalisation  of•)
civil

(b) Delay in civil constrction 
by the contracts,

(c) Delays in the spplies and 
co issionin of e ipents.

(vi) increase in csto dtyand
Ocean freiht.

Showin of old Hindi ilins on Delhi 
T..

AND BROADCASTIN be pleased to 
state:

(a) what isthereason that ostly 
old Hindi ils are iown on Delhi 
Television aainst which any co
plaints arerecelvod;

(b) whether he is considetin a pro* 
posai to rtwWat ftaftti and other T.V. 
Centres  axi  Hindi  and Other 
lan ae fils based on children and 
edcation to children drin tite In
ternational Child oar; and

(c) whether overnent propoee to 
procre forein Enlish s oa chil
dren and arrane to show the 
television

or
TION AND B ADC

(a*,:, ............
alwe evry, effort 

. featres .
dceTs are enerally ra caotto oer 
« ehtos as they te*i iht this yte*i iht this y  
adversefer aftect their earnin* tra 
the  co ercial  circit, tfarattaSy» 
fil * ade available.. to. loprdawhw 
: :are.;thr»f, ‘to seven yearto.
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of special Interest to and. on children 
incldia fikw prodced by forein 
T oranisation*, drin ** Inter
national ear of the Child.

Investent f blic inance In T1SCO 
rop of Indstries

*13. SHRI A. K. RO:  Will the 
inister of LAW, STICE AND 
CO AN A AIRS be pleased to 
state:

(a) investent of blic inance in 
the TDSCO rop of collieries and the 
indstries in the  contry as on 1st 
anary, 1979 and the percentae i* 
constitte of the total and the princi
pal share holders of the co pany;

(b) whether there a re any director* 
fro the Central overnent to took 
alter the correct se of the blic in* 
ance and to check its diversion, if so, 
naes of sch directors and the date 
since when they have been workin; 
and

(c) whether it is a fact that they are 
all d y directors not participatin 
in the eetin resltin* in lare scale 
diversion  of pblic inco es  by the 
TISCO, if so, steps taken thereof

THE INIST O STATE IN THE 
INISTR O HO E A AIRS AND 
in the inistry  or law,
STICE AND CO AN A AIRS 

(SHRI S. D. A.TIL): (a) There are ft 
copanies reistered nder the RT 
Act, 196* wfch eowitrte the TISCO 
rop of e p i. Theinvest ents 
of the pblic financial instittions in 
ne Share capital odf these co panies, 
** ercentae tbey constitte of the 
tot*l i»id p sftffiti eapital of these

snareholderstetheie co panies, accor 
rln* to available infor ation are iven 
   stateerit laid oh the TWbte of 
 •Illsed fat library. Sec No.

in W    l
totcr director* 
21 ‘

fro the Central overn ent as sadt 
on these 9 TISCO rop co panies. 
However, there are certain noinees 
of finandal instittions on the Boards 
of Directors of two of these co panies,, 
detail* of which areas follows:

(L) Tata Iron A Steel Co. Ltd.

(i) Shri antosh Sondhi, Secretary 
inistry of Steel  ines (w.eL 
2 77).

(ii) Shri . atthan (w.ei. 16l79 
—earlier Shri S. Ranaraan* 
Chair an, LXC., was there fro
1137.

(iii) Shri  a  T.  arekh (w.eL 
20«74).

(2)  Indian Tbe Co. Ltd

(i) Dr. N. D. oshi (noinated on 
1379 by IDBI—earlier  Shri 
B. . Saxena represented IDBI 
wf. 12 77).

(ii) Shri Rsi C. Ooodh al (repre
sentin ICICI w.ei. 13074).

(c) No, Sir.  The Director* noi
nated by the pblic financial instit
tions keep a watch on the interest* 
of sch instittions.

roposal to et op ertiliser lant* f» 
aharashtra

4. SHRI VXA  K AR 
A L: Wi the inister of ETRO
LE , CHE ICAIfi AND ERTILI 
BRS be pleased to state:

(a)  whether the Central overn ent 
considered any proposal to set p ter* 
tlliier planta in the pblic sector i» 
the State of aharashtra in the Six*** 
iv lfWr fta;

b) if so, frnish detail* of thepro 
poaals frnished by his *,*» «** 
and cleared tor indsit ad the trn*




